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i, The Ld. Principal Instrict & Sessions Judge (HQs). Cenual, THC
2 The Ld. Prmeipal Distnct & Sessions Judge, New Delhi, PHC
1. The L.d. Prncipai District & Sessions fudge. South-West, Dwarka
4. The Ld. Prncipal Dustrict & Sessions Judge, West. THC
5. The Ld. Pnncipal District & Sessions Judge, East, KKD
6 Theld Prnncipal District & Sessions Judge, South, Saket
7. The Ld Principal District & Sessions Judge, Shahdar, KKD
8 The Ld Principal Dustniet & Sessions Judge, Norih-West. Rohins

The Ld Principal District & Sessions-cum-Special Judge (PC Actj (CBIL RACC
) The Ld Principal District & Sessions Judge, South-East. Saket
11 The Ld. Principal Distrct & Sessions Judge, North-East, KKD
12 The Ld. Principal District & Sesswns Judge. North, Rohim

Sub.: Cltange in the date for Core Competence Conference for Knowledge, Skill &
Perspeative Developruent for CIMs/ACIMs/IMFCs (Half of the Total Strength)
from 31" January, 2025 to 07" March. 2025,

Ref.: Letter No. DFIATrg.‘Conf. 1002 1893.2025:6586-6597 dated 23.12.2024.

Respected Madam Sy,

We huve recewved mputs from the Secunly Agencies regarding posmble traffic
restrictions w1 Dwarka due to the proposed Publie Meeting to be addressed by the Hon 'bic Pnme
Minister on 31" January, 2025 at the DDA Ground, Sector-14, Dwarka, which s in close
vicinity to the Delbi Judicial Academy In order to avoid incenvenience to the parttcipants and
to ensure smoath and effective organization of the confercnce, it has heen decided to reschedule
the above mentioned conference. Now the conference shall be organized on 07" March, 2025

The Ld. Judicial Officers nonunated for the above mentioned conference may kindly be
mformed about the change of the date and they be requested o preside over their respective
Couns on 31* lanuary. 2025. Fresh programme schedule for 07 March, 2025 will be shared in
the Wheatsapp group to be created for the conference.

In case any Officer requires exemption from attending the programme, the Ld Officer
may move application in advance through the concerned Ld. Principal District & Scssions
Judge. if the cxemption is required on urgent basis, igtimation to that effect may be sent to the
Academy through e-mail, followed by n formal application duly forwarded by the concerned ,
Ld. Principal District & Sessions Judge Attention of the nominated officers may also be drmwn
to the exemption guidelines 1ssued by the Hon'ble High Cotrt of Delhi vide Leter No. 7097-
T10DHC/GAZ./G-3-2023 dated 10 10.2023, whereby it has been directed that cxempton of
nominated Judicial Officers from attending 1rmining programmes shall be considered only
case of extreme exigency such as medical condilion oic. alongwith documentary proof. In case
the nominated .officer Is transferved, the successor Judge shall stand nominated for the
programme automaticafly.

The nominated Judiciat Officers may kindly be advised nat to List any judicial work on
07" Marely, 2025. so that Inigants and lawyers arc not inconvenienced. In case some judicial
work has aiready been listed. it moy be proponed or adjourned accordingly, to the extem

possible
With regards,
Yours sincercly,
{Rayesh Kumar Singh)y
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Copy forwarded in continuation to this office endersement No.JOTP/ Rf\CC/Gaz./
2025/295-304-D dated 7* January. 2025 for information and necessary action to.-

Sh. Deepak Kumar-Il, Ld. Chief Judiciai Magistrate, Rouse Avenue Court Complex, New

De}hl“\"eetu Nagar, Ld. Add ¥ icial Magistrate, Rouse Avenue Court Complex, 1}IClv[)[)clflll?i.
X ha Mittal, Ld. Add u‘ﬁcial Magistrate, Rouse Avenuc Court Complex, New Delhi.

ling. Pool Car, Care Taking, Facilitation Centre, Rouse

ch In-charge, Admn, Fi
urt Complex, New Delhi.

5. - :% o\Ld. Principal District & Sessions Judge-cum-Special Judge (PC Act} (CBj, RACC,
w DgJBAL )
7 ﬂ‘/% thh it Commitiee, Tis Hazar Courts, Delhi. )
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